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BREAKDOWN OF MACHINES 1IN STEEL
PLANTS

381. SHRI SANAT KUMAR RAHA :
Wwill the MINISTER OF STEEL &
MINES be pleased to state:

(a) number of breakdowns of machi-
neries in Durgapur Steel plant;

(b) number of breakdowns in other
steel plants of public sector during the
same period; and

(c) reasons for these breakdowns?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN): (a) to
(¢) The information is being collected
and will be laid on the Table of the

House.

PROPOSALS TO NATIONALISE NON-COKING
IRON ORE AND MANGANESE MINES IN
FIFTH FIVE YEAR PLAN

382. SHRI SANAT KUMAR RAHA:
Will the Minister of Steel & Mines be
pleased to state whether non-coking
mines of coal, iron ore and manganese
industries will be nationalised during
fifth five year Plan period?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI SHAH NAWAZ
KHAN): There is at present no proposal
to nationalise non-coking coal, iron ore
and manganese mines.

KUDREMUKH ORE PROJECT

383. SHRI VEERENDRA PATIL :
DR. K. NAGAPPA ALVA :

Will the Minister of STEEL AND

MINES be pleased to state the physical

and financial progress made so far in

respect of Kudremukh Iron Ore Pro-
ject in Mysore State?
THE MINISTER OF STATE IN

THE MINSTRY OF STEEL AND
MINES (SHRI SHAH NAWAZ
KHAN) : The Detailed Project Re-
port on Kudremukh Iron Ore is under
examination and Government has yet to
take a final decision on the project.
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EXPENDITURE INCURRED ON VIJAYANAGAR
STEEL PLANT

384. SHRI VEERENDRA PATIL :
DR. K. NAGAPPA ALVA :

Will the Minister of STEEL AND
MINES be pleased to state the amount
of expenditure incurred on Vijayanagar
Steel Plant in Mysore State during the
year 1971-72, and the provision made
for 1972-73.

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI SHAH NAWAZ
KHAN) : The expenditure incurred
during 1971-72 in connection with the
establishment of Vijayanagar Steel Plant
in Mysore State was about 61.6 lakhs.
The provision for 1972-73 for this Pro-
ject is Rs, 210 lakhs,

ONE UNION FOR ONE INDUSTRY

385. SHRI H. S. NARASIAH :
SHRI T. V, ANANDAN :

Will the Minister of LABOUR AND

REHABILITATION be pleased to
state :
(a) whether Government propose to

enact suitable legislation for providing
machinery for one union for one
industry;

(b) if so, whether it will also imple~
ment the policy of labour participation
in management; and

(¢) whether it is likely to change the
law relating to registration of TIrade
Union fixing a minimum percentage of
total strength around 10 per cent?

THE MINISTER OF LABOUR
AND REHABILITATION (SHR1
R. K. KHADILKAR): (a) Government
intend to enact a comprehensive law
to provide, among other matters, for
recognition of a majority union for an
establishment or industry.

(b) It is proposed to implement the
scheme of appointing a workers’ repre-
sentative on the Board of Management
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of a few public sector undertakings on |
a trial basis. i

The existing scheme of Joint Manage-
ment Councils is proposed to be review-
ed in the light of the recommendations
of the Natjional Commission on Labour
at a future tripartite meeting.

(c) The recommendation of the 29th
Standing Labour Committee that such
a percentage should be prescribed in law
is being considered.

STATE LABOUR MINISTER'S CONFERENCE
ON BID! WORKERS' CONDITION

386. SHRI H. S. NARASIAH: Will
the Minister of Labour and Rehabilita-
tion be pleased to state whether Gov-
ernmnet  propose to convene a
conference of all State Labour Ministers
to comnsider the recommendations 1nade
in the conference of State Ministers held
on 25th June, 1972 at Mysore, to
improve the condition of the workers
in the Bidi Industry on an All-India
basis?

THE MINISTER OF LABOUR
AND REHABILITATION (SHRI
R. K. KHADILKAR): There is no such
proposal at present. The recommenda-
tions of the Mysore Conference have
been brought to the notice of the Gov-
ernments of Assam, West Bengal,
Rajasthan, Gujarat, Uttar Pradesh,
Bihar and Orissa (which were not re-
presented at the Conference) for their
concurrence before proceeding 1o imple-
ment the recommendations.

UREH € TX F N & et qeqsif
FTOFI FEAT

387. st wETeIT T\
To W AR ¢
S et wATE Ay
sft S AEL ¢
Fq7 fadm 7 g2 FIT A Far FI90
fo .
(%) #7ar 7z a=x & f5 7w ¥ fada
feqg UF AT VAT F 9@ F IM

[4 AUG. 1972]

to Questions 94

g 99 AT 7oA qwd 7§
A

(=) afz =1, @ sasr s @@y
& Ak T@F TR A 9T £ w7 9fy-
far &7

TINARCOTICS SEIZED FROM AMBASSA-
DOR’S SON
387. SHRI PITAMBER DAS :
DR. BHAI MAHAVIR :
SHRI J, P. YADAV :
SHRI PREM MANOHAR :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it js 5 fact that a large
quantity of hashish was seized recent-

Iy from the son of an Indian Ambas-
sador abroad; and

(b) if so, what are the details there-
of and what 1s reaction of Govern-
ment thereto?]
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